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not yet been finalised. I would like
to know from the hon. Minister the
actual hurdle in finalising the blue-
print of this project and the com-
mencement of construction on this
work. I would also like to know from
the hon. Minister whether he can re-
assure this House and repeat his ear-
lier assurance given to this  House
that the first ship will be constructed
at Cochin by 1973. I want to have
a specific assurance from the Minis-
‘ter on this subject. -

SHRI NAMBIAR: Prototypes can
‘be constructed, not the real ship!

DR. V. K. R. V. RAO: Regarding
the first question, 1 think, I had al-
ready made it clear that the project
report had to be revised. I would also
like to tell the House that they have
not only sent a revised layout of
the shipyard but they have made a
series of other sugpgestions also re-
garding the subsequent negotiations
and so on. All these have got to be
‘gone into in detail. We cannot just
‘go and tell o foreign company that
you take everything that you want
and just built it for us. 1 am sure,
the hon. Member himself will be the
first person to ask us to take i com-
prehensive and national view of the
discussions. But I can te!l him again
angd again, as far as I am concerned—
and I can speak only as the Minister
of Transport and Shipping—I have not
a shadow of doubt in my mind that
the Cochin Shipyard Project must go
through. It has been passed by the
Cabinet. I have made a statement on
behalf of the Government in the other
‘House that the Cochin Shipyard Pro-
ject has been approved and I have
no doubt in my mind that it wili go
through. As to whether the ship will
come out of it in 1973 or in 1974, that
is more than what I am in a position
to say at present.

MR. SPEAKER: 1 hope, hon.
Members are seeing that other impor-
tant questiong about Akhnoor and
other things are coming wp. I-am sure,
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all the Kerala Members have asked
question about this. So, may I pass
on to the next question now?
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SHRI Y. B. CHAVAN: I have ans-
wereq this question saying that there
were some incidents in 1967 but they
are not on the increase, The local
administration, the Border Security
Force and other authorities are also
quite vigilant and they are taking ke
necessary precautions also.
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SHRI Y. B. CHAVAN: I think, cer-
tain steps have been taken about the
village defence force etc., but whether
all these things can be done or not
is certainly a matter for the local
government to consider. [ think, these
are suggestions which, possibly, are
worth considering.

SHRI RANGA: May I know whe-
ther Government have considered the
advisability of having these commi-
ttees in all the villages on the border,
whether they are there and whether
they are authorised to be in direct
contact not only with he local gover-
nment but also with the Home Minis-
try here so that there could be no
possibility of any mistake being made
by any chance on the part of the Sta-
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te Government in taking proper notice
of it or in taking the Union Govern-
ment into confidence at the earliest
possible moment? In view of the fact
that it is a matter of national security,
would it not be advisable not to leave
everything to the local government
alone,—not only in regard to Kashmir
but other border areas also,—but to
keep the Home Ministry in direct con-
tact with such organisations that they
are bringing into existence in all the
border villages

SHRI Y. B. CHAVAN: This is, par-
ticularly, a place where there is a
cease-fire line anqd that line is protec-
ted by the armed forces themselves.
Naturally, as far as the civil adminis-
tration behind that line is concerned,
we will have to work through the
State Government and we can, cer-
tainly coordinate angd keep closer con-
tacts, if that is the suggestion.

SHRI M. L. SONDHI: May I know
whether the Home Minister has noti-
ced the vilification campaign against
India in the Pakistani press, that there
is an open encouragement to para-
military units of Pakistan to blow up
installations or terrorise civiliang and
that recently, in particular, in the
Akhnoor sector, there is apprehension
on the part of the population there
that such raids are taking piace or
have taken place although undetected
by Government observers? This cons-
tant harassment in the Akhnoor bor-
der may be part of a pattern which
may unfold itself later by which the
Government of India may be sericus-
ly embarrassed at a later date.

SHRI Y. B. CHAVAN: As 1 have
said: there are, certainly, some inci-
dents taking place there, Natura!ly,
the local Government, the armed for-
ces and other authorities make the
assessment of the situation as it de-
velops from time to fime. The pre-
sent assessment is that these incidents
are not on the increase—this much I
can say—and I can very well unders-
tand the anxiety of the local people
because once they have gone through
a very bag experiénce in that part.
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But I can assure the House thai the
local administration is very well aw-
are of it.
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SHRI Y. B. CHAVAN: Personally,
I don't agree with the hon. Member
with this generalisation that most of
the things are happening, that the peo-
ple are sleeping, drunk and in those
conditions ete. Only yesterday, the
hon, Member met me and he pointed
out certain facts to me, I am looking
into those matters and will pursue
those matters. But I must say, on the
whole the persons working on the por-
ders are working with great sense of
duty and this House should be rather
more appreciative of the work. At the
same time we shall certainly be more
vigilant if the wrong things are hap-
Ppening.
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SHRI Y, B. CHAVAN: As far s the
general question is concerned, possi-
bly, he will have to give notice -for
that, As far ag this area is concerned,
in 1966, there were, I am told, 3 ime
cidents and in 1967, there were 2 in-
cidents.
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SHRI Y. B. CHAVAN: I will re-
quire notice for that.

SHRIMATI SHARDA MUKERJEE:
The hon. Minister has just told us
that the Government authorities, both
the military authorities and the civi-
lian authorities, are doing an excellent
work there; he has apprecated their
work. WilF the hon. Minister please
tell us whether any attempt has been
made to involve the local people also
in this effort because when the Army
functions without the co-operation
and active work of the local people,
how can their co-operation be
sought?

SHRI Y. B. CHAVAN; Thal is what
I mentioned. Village Defence Commi-
ttees and Village Defence Forces—
some sort of an organisation—are be-
ing organized. But in order to make
it more effective, they have made cer-
tain other suggestions whether a par-
ticular age-group of people cen be
given arms, etc. Personally, I do not
share that view. It will be a very dan-
gerous thing to do, as a matter of
fact, in border areas, but certainly on
a selective basis, certain training can
be given, which is being done.
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SHRI Y. B. CHAVAN: I cannot give
all the details about it, but I can say
that not only in Akhnoor but in the
entire Jammu & Kashmir area, as far
as the defence of the border areas is
concerned, naturally we are taking,
and will continue to take, the co-ope-
ration of the State Government beca-
use, ultimately, if we want to have the
people’s support, it can be had only
if they are contented and this conten-
tment of the people can be achieved
through the local civilian administra-
tion through development programmes
and their participation in other acti-
vities. Therefore, the co-operation and
the support of the local administra-
tion and the local Government is a
very vital condition.

SHRI D. C. SHARMA: In Dera Ba-
ba Nanak, there were Border Securi-
ty Forces and I had visited them
some time before. When Indo-Pakis-
tan aggression took place, what hap-
pened was this. When they heard of
the sggression, the Border Security
Forces were the first to vacate their
posts, I asked some of them whether
they had done so, and they said that
this was one of the commandments
given to them that, as soon as an ag-
gression takes place, they should va-
eate their posts ., . .
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MR. SPEAKER: He may ask his
question.

SHRI D. C. SHARMA: May I know
if this is one of the commandments
given to the Border Security Forces
that, as soon as any aggression takes
place, they should vacate that place
and leave their posts?

SHRI Y. B. CHAVAN: No, Sir.

SHRI HEM BARUA: Is it not a
fact that this political uncertainty over
Kashmir created by the Government's
policy of vacillation as evidenced by
the Government going about discus-
sing Kashmir; although Kashmir is
an integral part of India, in different
Capitals of the worlg from Washing-
ton down to Moscow, as also the re-
cent statements made by Mr. Sheikh
Abdullah, have sharpened the hunger
of Pakistan for Kasmir and as a re-
sult of that, Pakistan has cancentrated
troops heavily not only at the Assam-
East Pakistan border but also at Akh-
noor, and if so, may I know what steps
Government have taken to nip Pakis-
tan's hunger for Kashmir in the bud?

SHRI Y. B. CHAVAN: I do not
know how intense Pakistan’s hunger
is, but, really speaking, everything
depends on our own capacity to de-
fend our borders, and we have de-
monstrateq it once. I think that is
enough.

SHRI RANDHIR SINGH: That we
have demonstrated.
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SHRI Y. B. CHAVAN: Well, I must
say that the hon Member's very ap-
proach to the whole question is very
wrong. Let us try to approach Indi-
ans ag Indians. Again, why try to
divide them as Hindus and Muslims?
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SHRI ¥. B. CHAVAN: I must have
gone there on more than one occasion
in that Akhnoor-Chamb sector and
many times the Defence Minister al-
s0 had been there and met the local
people, and I must say that those lo-
cal people have not got that feeling
of Hindus and Muslims. Instead of
approaching this question this way, it
is much better if the hon Member
changees his attitude. I do not know
how far I will succeed in that. I can
only tell him that no distinction is
made between Hindus and Muslims
as far as the arms to be given. are
concerned.
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MR. SPEAKER: That is my diffi-
culty. Whenever I call Mr. Kachwai,
he is somehow never satisfled with
the answer. I cannot help it. He must
allow others also to put questions.

ot g W wEE™ : w7y
T WY TW IAT JEG= R 7

MR. SPEAKER: His questions are
very difficult. They are not able ta
answer his questions.

SHRI BAL RAJ MADHOK: In view
of the geo-political situation and the
factor that right from Akhnoor to
Chamb and south of the Kalidar range
the tank attack was made in 1965 and
also in view of the fact that the peo-
ple living in this belt were feeling
restive even before 1965 when a simi-
lar situation was developing and also
in view of the fact that Pakistan has
doubled its armeqd strength according
to our Defence Minister's statement
and also because of the statements be-
ing made by responsible people there
that .‘We will have Kashmir by force
even’, may I know whether the de-
fence of this very strategic area is not
only left to the local Police but some-
thing more is also done so that 5 re-
petition of 1965 when a surprise atta-
ck was made could be avoided?

SHRI Y. B. CHAVAN: Sir, I would
say this type of questions will un-
necessarily create panic in that area.
Really speaking, the hon Member
should first know that area, It is not
that the protection of that area is
left to the local police, It is the Ar-
my that protects that area because it
is a'cease-fire area. Sir, I do not think
we should start putting gquestion or
raising questions in this way as q re-
sult of which the people there may
develop a scnse of panic.





